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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO.326/2023

IN THE MATTER OF:

RESIDENT WELFARE ASSOCIATION
(REGISTERED): SECTOR-72, NOIDA

UTTARPRADESH APPLICANT
VERSUS
UNION OF INDIA & OTHERS ... ..., RESPONDENTS
INDEX
SL. Particulars Page No | C. Fee
No.

1. | Short Reply/Counter Affidavit for and
on behalf of Respondent No.3/ New i/%
Okhala Industrial Development
Authority (NOIDA)

2. | ANNEXURE-R/1(Colly.)

Photographs showing laying of High 537_/35
Tension Distribution Line in the Green
Belt Area of Sector-72, Noida.

3. | ANNEXURE-R/2

Copy of the Letter dated 06.07.2022. |
4. | ANNEXURE-R/3
Copy of the Letter dated 30.03.2023 | [7-1¢
written by the Resident Welfare
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SAVE WATER

SAVE EARTH

80issociaTion (Regd.)
SE@T@@»’?& NOIDA

Office : Community Center, Sector-72 Noida201316, (Society Regd. No. 137 dt : 27/04/204
E-malil : wa72noida@gmail.com

0 Endorsement#-53727—M/201 0-11

PRESIDENT GEN.- SECRETARY TREASURER
AJIT SINGH VERMA JAIPAL SINGH BHUWAN P. MAULEKH|
E-98/72, Mob. : 8811154100 C-126/72, Mob: 9871768153 E-81/72 Mob: 8285009500

PATRON AND LEGAL ADVISOR : BHUPAL SINGH B-25/72, Mob: 9311673588

VICE PRESIDENT

$.C. PANDEY
B-56/72, Mob: 8811466094

JOINT SECRETARY
ANIRUDH CHAUHAN
A-36/72, Mob: 9250000438
BLOCK VICE PRESIDENT

RAJNEESH RAHEJA
A-150172, Mob: 9840160686

UK GUPTA
B-85/72, Mob: 9831083038

RAKESH SHARMA
C-180/72, Mob: 9312661198

VLAY KR. SHARMA
E~BY/72, Mob: $811381096
CULTURAL SECRETARY
NEETU SATIA
BLT7Z, Mob: 3310003333

EXECUTIVE MEMBERS
GURCHARAN SINGH
A181/72, Miob: 8939797023

ARUN SINGH
A-148/72, Wiob: 9873800089

R.J. SINGH
B-48/72, Mob: 9810148673

RAKESH MITTAL
B-103/72, Mob: 3998411343

RISHI JAKHMOLA
CA0172, Hob: 2818018216

D, PARVEEN DUTT SHARMA
C-40572, Mob: 2350420753 .

iR, ks 3*;2?? 14753

RELEAN

7 Mob: 9810525011
O SR MEMBER
AL

2, Mob: 8540088792

Ref.: ZQWA/N/%/QLM Kc12-2.2 Date. :

To
Sh. Gaurav Bansal

Senjor Manage, E& M i

Sector 39, Noida.

Sub: regarding laying of electrical cable in the green belt of sector 72.

Ref.-Noida/ Sr M. E& M 111/2023/426, dated: 27/03/2023.
Dear Sir,

Please refer to your letter.under reference regarding laying of electrical
Cable where proposed route has been shown passing through green Belt of
sector 72. We the RWA, sactor ?2. oppose the proposed route through the
Green Belt of sector 72 based on following points-

{1} The Noida Master Plan 2031 has been prepare& hy the New Okhla tndustrial
Development Authority, for Integrated, Planned development of the NOIDA town
and it’s Environs to accommodate the future growth of the population up to the
Year 2031. The said Master Plan amongst it's other objectives also aims to
achieve the Integrated development. It is pertinent to mention herein that
Chapter- V of NOIDA Master Plan -2031 provides for the Land use Pattern, where
Green belts are identified as Recreational Areas. 1t is also relevant to mention
herein that the said Green Belts have been envisaged to be maintained
exclusively as green & open public spaces in the form of parks, play grounds, rain
water bodies etc,

{2) Chapter V of Master Plan 2031 states that the Authority may allow in

exceptional circumstances the development of Public utilities on the maximum 0
, Y
2% part of the total land of a park or Green Belt. Rainwater harvesting or recharge -

systems or water bodies shall be allowed in the parks & Green Belts, Mﬁw

\ﬁ\a}

RWA-72, AIM-GREEN, CLEAN, SAFE & HEALTHY DEVELOPER NOIDA
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tﬁ\s per the letter received from your department, it is clear that it is a routine work, also it i ] 8
1.mportant to note that in the said green belt there already exists a tower of powerlGrid v
line and transformer section of electricity dept., which have consumed more than 2% Iz;nsj\;efrtahge
green belt. Out of 718 Meter of the greenbelt, power grid tower and Transformer section have )

!u\t:!tsied approx. 40 meter which is way more than the limit mentioned in Master Plan 2031 of Noida
uthority.

(3) !F is therefore requested that an alternate route should be chosen as proposed part of the route
passing through Green Belt of sector 72 is against the master plan 2031 of Noida Authority.

Also work of cable laying in the Green Belt will disturb greenery. it is Constitutional Duty of Noida
under mandate of Article 46 A of Constitution of India to protect and improve the environment by
safe guarding the Forests & Wild life of the Nation, which includes the Green Belt as well. Also the
direction of Article 51 A {g) of Constitution of India casts a duty upon every citizen of India including
yourself, to protect and improve the Natural environment including Forests.

{4) So we request the concerned Department to see an alternate route as the decision is totally
against the Mandate of Masterplan-2031 of New Okhla Industrial Development Authority. We are .
hopeful that under these circumstances an alternative route will be planned by your department.

Thanking You.

Yours Faithfully

e

/‘%ﬁdey

Vice President

Jaipal Singh

Gen. Secretary
RWA, sector72

RWA, sector 72

Sactor-72
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OFFICE OF THE s;
. Manager (E&M)-TIT L .
Opp. Sector-39, Commumay Center, PR IRS (R /g
Shade No. -7, SECTOR-39, NOIDA AFeR—39 WIS &% @ WA,
E-mail peem3Inoida@gmail.com e 70 7, YR30, A i ﬁ
No. Noida/Sr. M, E&M 11/2023/ 57349

| Datea’..g..&\\:w\\. oy

BT

A e |fRfy

Hger-72, HUer)

A9y : Jaex—72 & 79 3 ¢ SRT so[ D T H |

Name of Work :- Construction of 33KV Feeder Line from 132 KV Sub-station sector-115 to 33/11
KV Sub-station sector-83, Noida
C.B. No. 30/DGM{E&M}/S. M E&M-III/ 2022-23

FT TR B B qE RS 18.04.2023 B I ARG /A B P
¥ g8 Tl 3 39 % 9T B @ B e o ¥y dwe-n2 @ A de H oRa
T BT BT O W wRaTRE 2| 9ed B @ ld ge BT IR g¢ ARgerd vU 9
T8 BT o ST w@ ol @ o afy 99 el e gf B9 @ Suerd WiiesR BN
et ot o ¢ @ @ Ry § & Ry sy

T TR RY § 5 Sw ol F AT WEdT W AR 1 B a) R
oy deex v aw Qaed! o Fafa Rep syl Sy FRl o 99 |
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RS gD
fa. /4t — 111, Sger
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1. Y HEmRB( /) B ggaef| N
L2 weRes(f /A0 1] B AT Has! N | |
3. M/s. Al. Qasim Associates B} IS BT BN | P V\
ISR TG

fa /4t —111, A
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A
Sign. of Issuing Authority

OFFICE :
Main Administration Building,
Sector-6, Noida-201301
Distt. Gautam Buddha Nagar U.P. (India)

Dats of Birth
Blood Group
Eme. Cont
Emergenc
Residence

Permanent Addr

Emp. Mobile Nu

Emp. Signature /
Thumb Imp.




CH?UQARY LAW OFFICES <chaudharylawoffices@gmail.com>

Advance Service of the Reply being filed for and on behalf of the NOIDA Authority

1 message

CHAUDHARY LAW OFFICES <chaudharylawoffices@gmail.com> Tue, May 16, 2023 at 7:46 PM
To: tarunsharmalawoffice@yahoo.co.in
In Re: Resident Welfare Association, Sector 72, Noida 02 o
Versus 7/\

Union of India & Ors.
0.A. No.326/2023

Dear Sir
Please find the attached reply being filed for and behalf of the Respondent No.3/Noida Authority. Kindly
acknowledge the same.

Thanks & Regards

Nishi Kant Singh

for Chaudhary Law Offices
Advocates

K-2017,(LGF)

Chittaranjan Park

New Delhi-110 §018.
+91-11-41053797

Confidentiality Note: This message is intended only for the use of the individual or entity to which it is addressed and may contain information
that is privileged, confidential and exempt from disclosure. If the reader of this message is not the intended recipient or an employee or agent
responsible for delivering the message to the intended recipient, you are hereby notified that any dissemination, distribution, or copying of this
communication is strictly prohibited. If you have received this communication in error, please notify us immediately by e-mail and delete the
original message. Thank you
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